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Defective Case Register from 2024-05-08 to 2024-05-08

.. Advocate for Date of
SI.NO.|Filing No Petioner/Caveator objection Defects as per S.R.
8-CAUSE TITLE NOT IN ORDER.
. b KISHORE KUMAR  [2024-05- THE WORD CRLMC BE CORRECTED AS
CRLREV/13909/2024 MISHRA 08 CRLREV AFTER CONVERSION 2.
PROVISION OF LAW TO BE CORRECTLY
FURNISHED AFTER CONVERSION
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1.RS 50 /- HOLOGRAM NOT AFFIXED
2 D-WP(C)20610/2024 Ii%if[{:ggﬁADH AN 3224'05' 2 LEGIBLE COPY OF PAGE 18 TO BE FILED
3.ANNX ARE NOT ATTESTED AS TRUE
COPIES 4 REFERENCE CERT.FURNISHED
BUT CASE NO. AND STATUS NOT
FURNISHED
b v 5024-05. 3-AUTHENTICATION FEE IS DEFICIENT.
RVWPET/20556/2024 08 AU FEE RS. 2.25 TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o. SUSANTA KUMAR. 12024-05. | 19-UNDERTAKING FOR NON FILING OF
4 |CRLMP/13843/2024 [BARAL 08 TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
s BISHNUBRATA 202405~ (000 S U G PRLED,
TRP(C)/20123/2024 |SINGH 08 : :
o. 5024.05. 6-RECEIPT SHOWING SERV.COPY TO
6 o APL/l4l270024 AMITBISWAL (2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-05-
7 D-WP(C)20625/2024 |5 ax e SAHU g AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
. b CSRAY ) 5024.05. AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13910/2024 08 Annexure-2 not properly page marked in Index
and file.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
, D SIDHARTH 5024.05. 24-LIMITATION NOT IN TIME / EXPIRED.
CRLREV/13892/2024 PRASAD DAS 08 | DELAY OF 159 DAYS 2 DEFICIT
AUTHENTICATION FEE OF RS 1.10 /- NOT
FILED AS TCJ AND ACJ BOTH
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10 |D-CRLA/13907/2024 Eﬁg KUMAR (2)224'05 -
PAGE 4 OF APPEAL MEMO FILED WITHOUT
SIGNATURE OF ADVOCATE
11 |D-WP(C)/20458/2024| ADAM ALI KHAN |2024-05-|6-RECEIPT SHOWING SERV.COPY TO
08 AG/CG/IT/CT/ETC.NOT FILED.
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11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

PAGE 41 NOT LEGIBLE

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-05-
12 B APL/139172024 |S-SRAY (2) 08 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
3 D DURLLABHA 2024-05- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/13740/2024 |RANJAN MISHRA |08 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
. o MRUTYUNIY  02s05. §RECEIEE SHOWING SERvcory To
CRLMC/13773/2024 |MOHANTY 08 : :
AU FEE RS. 3.30 TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
JUDHISTHIR 2024-05-|25-NAMES IN CAPITAL
15 D-WP(C)/20460/2024 |\ 110y 08 LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
HCBA FEE RS. 50/- TO BE PAID
KRA 6-RECEIPT SHOWING SERV.COPY TO
16  |D-WP(C)/20617/2024 Efu MKESHARI (2)224'05 "|AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AKASH KUMAR  [2024-05-
17 |D-WP(C)/20685/2024 |1y, s ey 08 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
g D PRASANTA 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13906/2024 |KUMAR SAHOO (08
page n0.46 is doubled.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
2024.05. [29-NAME OF THE FILING ADVOCATE NOT
19 |D-WP(C)/20983/2024 SATYABRAT JENA | ¢ IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
0 SARATKUMAR 202405 {0 mien e ONOT FILED,
BLAPL/13887/2024 |JENA 08 : :
T PARTHASARATHI 2024-05- (6 mien 51O NOT FILED,
CRLMC/14024/2024 [NAYAK 08 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.05. || I"NEAT.LEGIBLE ATTESTED ANNEXURES
22 | RILMC/13730/2004 |FALIT SAHU 08 NOT FILED.

NEAT LEGIBLE COPY OF PAGE 9,11 TO 14,
27 TO BE FILED




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

73 D- MANAS KUMAR |2024-05-

ABLAPL/13881/2024|/CHAND 08 Name of the deponent on affidavit not tally with
declaration.
D- 2024-05- 6-RECEIPT SHOWING SERV.COPY TO

24 BLAPL/14125/2024 AMIT BISWAL 0% AG/CG/IT/CT/ETC.NOT FILED.

2024-05- 6-RECEIPT SHOWING SERV.COPY TO

25 D-WP(C)/20544/2024 UMARANI PANDA 08 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.

SABITA RANJAN [2024-05-

26 ID-RSA/19995/2024  |p\rNATK 08 1. DEFICIT AU.FEE OF RS 4.50 /- EACH IN
BOTH TCJ AND ACJ DECREE NOT PAID
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

) D- BIDYALOK 2024-05- 30-OTHER DEFECT (IF ANY)

ABLAPL/13879/2024 MOHAPATRA 08 1. Occupation of the Deponent on affidavit not
furnished. 2. Paragraph of the petition on
declaration not correctly furnished. 3. Page no.14
not legible.

2024-05- REFERENCE CERT. FURNISHED BUT

28 D-WP(C)/20691/2024 | RAJJEET ROY 08 STATUS OF CASE NOT FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.

29 D- TAPAN KUMAR 2024-05-|11-NEAT,LEGIBLE ATTESTED ANNEXURES

CRLMC/13704/2024 |[SWAIN 08 NOT FILED.

NAME OF PETNR NO 2 NOT TALLY WITH
THE AFFIDAVIT 2. PAGE 11 NOT ATTESTED
6-RECEIPT SHOWING SERV.COPY TO

30  |D-WP(C)/20817/2024 JIBANRANIAN - 12024-05- 1\ ) G/IT/CT/ETC.NOT FILED.

DASH 08

- Dt s, CRECEITSIOUNG SERVCOPY 10

ABLAPL/13865/2024 NARAYAN ROUT |08 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DEEPAK KU 2024-05-

32 |D-CRLA/I3826/2024 [g s 1160 08 1.CODE NOT CORRECTLY INDICATED
2.DATE OF DISPOSAL OF IMPUGNED
JUDGEMENT BE CORRECTED

. o UDITRANIAN  prasos RECEIPT SHOMING SERCOYT0

BLAPL/13936/2024 |JENA 08 ) )
6-RECEIPT SHOWING SERV.COPY TO

RAMESH AG/CG/IT/CT/ETC.NOT FILED.

34 D- CHANDRA 2024-05-|19-UNDERTAKING FOR NON FILING OF

BLAPL/13921/2024 MAHARANA 08 TRANSLATED COPY NOT FILED
Page 10 not partial neat.

D- RAMESH 2024-05- 6-RECEIPT SHOWING SERV.COPY TO

35 BLAPL/13922/2024 CHANDRA 0% AG/CG/IT/CT/ETC.NOT FILED.

MAHARANA




6-RECEIPT SHOWING SERV.COPY TO

D- DIBYA CHARAN  [2024-05-
36 |CONTC/20703/2004 |SWAIN 08 AG/CG/IT/CT/ETC.NOT FILED.
. P SUDHANSU 2020 CRECEIT SHOWING SERCOPYTO
BLAPL/13927/2024 |SEKHAR DASH (08 : :
5 BIPLAR KUMAR  202605- ST SHOWING SERCOPYTO
BLAPL/13933/2024 |\DASH 08 : :
20-VERNACULAR CERTIFICATE NOT
BHAGABAN 2024-05-|[FURNISHED.
39 |D-CRLA/13723/2024 | ¢\ b a NGl o8
1.CODE NOT CORRECTLY INDICATED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
29-NAME OF THE FILING ADVOCATE NOT
40  |D-WP(C)/20980/2024 JSEA‘I\TIXABRATA (2)224'05 "IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
11-NEAT,LEGIBLE ATTESTED ANNEXURES
MAHENDRA 2024-05-NOT FILED.
41 D-WP(C)/20268/2024 | ")\ ixb s at00  log
PAGE 82,84,89,90,91 TO 94 NOT LEGIBLE
D 502405 PROVISION OF LAW NOT CORRECTLY
42 . ADV ““7|[FURNISHED 2. COPY OF DISMISSAL ORDER
CMAPL/20502/2024 08 NOTEILED
6-RECEIPT SHOWING SERV.COPY TO
AKASH KUMAR  [2024-05-
43 |D-WP(C)/20681/2024 |1, w v e 08 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SIDHARTH 2024-05-
44 ID-WP(C)/20678/2024 |50 'r 6 A D) DAS 08 AG/CG/IT/CT/ETC.NOT FILED.
s P SUBIRAIT 202405 CRECEIT SHOWING SERCOPYTO
ABLAPL/13897/2024|SAHOO 08 : :
6 P SARATKUMAR 202405 CRECEIT SHOWING SERCOPYTO
BLAPL/13893/2024 |JENA 08 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
4 |D- BADAL KUMAR  2024-05-|SUBJECT CODE INCORRECTLY
CRLMC/13714/2024 |BEHERA 08 MENTIONED AT CAUSE TITLE 2. COPY OF
ORDER DT. 11.05.2023 PASSED IN CRLMC
1832/23 AND COPY OF ORDER DT. 15.4.24
PASSED IN CRLMC 1012/24 NOT FILED
23-NOMENCLATURE NOT CORRECTLY
BHAKTA BHUSAN 2024-05- |FURNISHED .
48 |D-CMP/20655/2024 |\ o o8
THIS MAY BE REGD. AS WP(C)
o RANDRA 025 SR SHOWING SERCOPYTO
ABLAPL/13847/2024 NARAYAN ROUT |08 : :




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

DR. BINODA 2024-05-
50 D-WP(C)/20437/2024 KUMAR MISHRA |08 NOT FILED.
page 28,34,38 not neat and page 30,35,36 not
legible
3-AUTHENTICATION FEE IS DEFICIENT.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
2024-05-|19-UNDERTAKING FOR NON FILING OF
51 D-CMP/20850/2024 |SAILESH DAS 08 TRANSLATED COPY NOT FILED
DEFICIT AU. FEE RS. 219.20 TO BE PAID 2.
PAGE 48 TO 50 ARE NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
PRAFULLA 2024-05-
52 D-WP(C)/20614/2024 KUMAR KAR 0% AG/CG/IT/CT/ETC.NOT FILED.
2024-05- 6-RECEIPT SHOWING SERV.COPY TO
53 D-WP(C)/20664/2024 NIRANJAN LENKA 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
54 D- PRAVASH 2024-05-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13866/2024 |CHANDRA JENA |08
Petition not correctly addressed to Honble Court
6-RECEIPT SHOWING SERV.COPY TO
s D- SSRAY () 2024-05- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13838/2024 08 Page 11not neat and legible.Page marking 14 to
18 not properly mentioned.
D- 2024-05- 6-RECEIPT SHOWING SERV.COPY TO
56 CONTC/20632/2024 ADV 0% AG/CG/IT/CT/ETC.NOT FILED.
GYANA RANJAN 2024-05- NEAT LEGIBLE COPY OF PAGE 70 TO 76 TO
57 D-CMP/20071/2024 MISHRA 08 BE FILED
6-RECEIPT SHOWING SERV.COPY TO
SUSHANTA 2024-05-|AG/CG/IT/CT/ETC.NOT FILED.
58 D-CRLA/13732/2024 KUMAR JOSHI 08
CODE NOT CORRECTLY INDICATED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
DEBARANJAN 2024-05-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
39 |D-WP(C)20626/2024 |\ s 1y A pATR A 08 NOT FILED.
ANNEX 1,3 NOT LEGIBLE
D- 2024-05- 6-RECEIPT SHOWING SERV.COPY TO
60 CONTC/20782/2024 ADV 0% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
KRUSHNA 2024-05-
61 D-WP(C)/20809/2024 CHANDRA DASH 108 AG/CG/IT/CT/ETC.NOT FILED.
62 D-CMP/20607/2024 |JAGIJIT SINGH 2024-05-|6-RECEIPT SHOWING SERV.COPY TO
CHHABRA 08 AG/CG/IT/CT/ETC.NOT FILED.

7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.




1. CFEE RS 12/- NOT PAID . VNAMA FILED
IN NOT IN FORMAT 2. DATE OF PETN OF
PLAINTIFF MENTIONED IN THE INDEX
UNDER ANNEX 3 NOT TALLY WITH THE
DATE MENTIONED IN ANNEX 3 ANNEXED
TO THE PETN

6-RECEIPT SHOWING SERV.COPY TO

63 D- TANMAYA KUMAR |2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/13869/2024 |MOHANTY 08
OCCUPATION OF PET NOT FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
64 D- LAXMI NARAYAN [2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13890/2024 |PATEL 08
Page nos.8 , 9 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
SUNT KUMAR 2024-05- AG/CG/IT/CT/ETC.NOT FILED.

65 D-WP(C)/20644/2024 ACHARYA 08
LEGIBLE COPY OF PAGE 19,20,27,28 TO BE
FILED

. o CONAL KOMAR 205 & RECEIFTSHOWING SERVCOPY o

CONTC/20629/2024 |SWAIN 08 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- ADHIRAJ 2024-05-

67 18-CERTIFIED COPY OF TRIAL/APPELLATE

CRLREV/13973/2024 MOHANTY 08 COURT ORDER NOT FILED

6-RECEIPT SHOWING SERV.COPY TO
SHUBHENDU 2024-05-

68 D-WP(C)/20667/2024 KUMAR PARIDA 108 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

69 ZBL APL/13821/2004 EQDSIZ%R;[IIJS?{RA (2)224'05 " [FURNISHED/INCORRECTLY MENTIONED
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

D- SATYABRATA 2024-05-

70 |BLAPL/13798/2024 IMOHANTY (1) |08 30-OTHER DEFECT (IF ANY)
1.Age the deponent in affidavit not furnished.
2.Vernacular certificate not furnished.
3.Paragraph sl.no.not correctly mentioned.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- PULAKESH 2024-05-

71 CMAPL/20349/2024 MOHANTY 0% 16-PETITION/APPEAL NOT IN TIME
DELAY OF 2790 DAYS
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-05- | AG/CG/IT/CT/ETC.NOT FILED.

72 | ABLAPL/13872/2024 ANVRUDHADAS =4
1. Occupation of the Deponent on affidavit not
furnished.

73 D-WP(C)/20790/2024 AKSHYANGSHU  2024-05- 6-RECEIPT SHOWING SERV.COPY TO

SEKHAR NANDY

08




AG/CG/IT/CT/ETC.NOT FILED.

COPY OF ORDER DT. 16.8.23 PASSED IN

74 IC)&LM 138832024 ;%%%{IAT%ANJAN (2)224'05 "|CRLMC 2941/23 AND COPY OF ORDER DT
6.4.23 PASSED IN CRLMC 424/22 NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

75 ]C)£{LMC 113522/2024 g%ggMAYA (2)224'05 "[19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

AKASH KUMAR  [2024-05-

76 |D-WP(C)/20701/2024 |, i s oy 08 AG/CG/IT/CT/ETC.NOT FILED.

_ PRASANTA  2024-05- &0 & o S0 O FILED,

BLAPL/13878/2024 |KUMAR NANDA |08 : .

D. £024.05. (6-RECEIPT SHOWING SERV.COPY TO

78 BLAPL/13916/2024 |S-SRAY (2) o8 AG/CG/IT/CT/ETC.NOT FILED.

o D PABITRAKUMAR 2024-05- &0 &2 S0 e,

ABLAPL/13895/2024 NAYAK 08 . .

D- PRADEEP KUMAR [2024-05- .

80 |RPEAM/20601/2024 |NATH 08 affidavit not filed

BANSHIDHAR £024.05. 3-AUTHENTICATION FEE IS DEFICIENT.

81 |D-WP(C)/20457/2024 | s 1 DATHY 08
AU FEE RS. 1.10 TO BE PAID.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

& |D- NIROD KUMAR  [2024-05-

ABLAPL/13920/2024 [SAHU 08 Petitioner no.2 has sworn affidavit but not on
behalf of petitioner no.1.Occupation not
mentioned.

D. BHABANI 2024.05. 6-RECEIPT SHOWING SERV.COPY TO

83 SHANKAR AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/13851/2024 | cpA RIDA 08
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- SOUBHAGYA 2024-05-

84 20-VERNACULAR CERTIFICATE NOT

BLAPL/13914/2024 |KUMAR DASH 08 FURNISHED.

D. 2024.05. (6-RECEIPT SHOWING SERV.COPY TO

85 | CRLMA/13795/2004 APV 08 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

%6 |D- PABITRA KUMAR 2024-05- | AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/13896/2024 NAYAK 08
1.Page nos.11, 12 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- NIHAR RANJAN  [2024-05-

87 20-VERNACULAR CERTIFICATE NOT

BLAPL/13804/2024 |SAHOO 08 FURNISHED.

2024.05. (6-RECEIPT SHOWING SERV.COPY TO

88 |D-WP(C)/20545/2024|UMARANI PANDA |0 AG/CG/IT/CT/ETC.NOT FILED.

s D ASUTOSH 2004-05- 4 L T ETCNOT FILED,

CRLMC/13717/2024 |TRIPATHY 08 . .




90  |[D-CMP/18193/2024 |[RABINDRANATH 12024-05- 1, bR ESS OF OP 1 AND 2 NOT GIVEN
PANDA 08
6-RECEIPT SHOWING SERV.COPY TO
BIKRAM AG/CG/IT/CT/ETC.NOT FILED.
o1 D- CHANDRA 2024-05-|30-OTHER DEFECT (IF ANY)
ABLAPL/13871/2024 GHADEI 08
1. Order dated.04.05.2024 under Annexure-2 not
completed in Index.
6-RECEIPT SHOWING SERV.COPY TO
9 D- ADV. 2024-05-|AG/CG/IT/CT/ETC.NOT FILED.
CONTC/20680/2024 08
PAGE 9,10 NOT NEAT AND LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AKASH KUMAR  [2024-05-
93 D-WP(C)/20697/2024 PATTAJOSHI 08 AG/CG/IT/CT/ETC.NOT FILED.
23-NOMENCLATURE NOT CORRECTLY
94 D- PRAVAT RANJAN |2024-05- |[FURNISHED .
CRLREV/14022/2024|SUTAR 08
THIS MAY BE REGD AS CRLMC
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
95 D- BIJAYA KUMAR 2024-05-|AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/13827/2024 |DASH 08
OCCUPATION OF THE PET. NOT
FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
D- DEBASIS 2024-05-
96 CONTC/20668/2024 |PANIGRAHI 08 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
g B s e ACSTCTECNT I T
FURNISHED.
o |D: SUSANTAKUMAR 2024-05- (6.6 o T NOT FILED,
CRLMC/14032/2024 |LENKA 08 ) )
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
10-SUBJECT CODE NOT
D- 2024-05- FURNISHED/INCORRECTLY MENTIONED
% |CMAPL/20532/2024 | PERSON 08
1. COURT FEE RS. 6/- NOT PAID 2. OP NOT
PROPERLY DESCRIBED 3. C FEE RS. 3/- AND
DEFICIT NOTARIAL FEE OF RS. 9/- TO BE
PAID ON THE AFFIDAVIT 4. PRAYER NOT
PROPER
6-RECEIPT SHOWING SERV.COPY TO
D SUBI—;}:ANSU 5024.05. AAG/CG/AT/CT/ETC.NOT FILED.
BHUSAN 14-NOT PROPERLY INDEXED.
BLAPL/13853/2024 MOHANTY 08
not properly page marked.
6-RECEIPT SHOWING SERV.COPY TO
o D BIBEKANANDA  2024.05. AG/CGNT/CT/ETC.NOT FILED.
BLAPL/13941/2024 |MAHAPATRA 08

1.P.S.Case under Annexure-1 not correctly
mentioned in Index and para-2 of the petition.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-05-
102 | CoNTC206492004 APV 08 AG/CG/IT/CT/ETC.NOT FILED.
" P PRIVARANIAN  auzeas. RECEIT SHOWNG SERY COPYTO
CRLMC/13725/2024 |SINGH 08 : :
6-RECEIPT SHOWING SERV.COPY TO
104 |D-CRLA/13802/2024 MANOJKUMAR 12024-05- AG/CG/IT/CT/ETC.NOT FILED.
PANDA 08
2024.05. [6-RECEIPT SHOWING SERV.COPY TO
105 |D-WP(C)/20084/2024 ASHOK DAS 08 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-05- | AG/CG/IT/CT/ETC.NOT FILED.
106 |51 APL/13817/2024 |[BASUDEV PUJARIL {5
1.Notarian not properly made on affidavit.
07 - ROMITRANIAN  2024-05- &0 & o S0 L ED,
BLAPL/13915/2024 |RAY 08 : :
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-05- | AG/CG/IT/CT/ETC.NOT FILED.
108 |B1 APL/13783/2024 [SS-RAY () 08
D.C.Fee of RS.10/- not paid in vakalatnama
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
BHUBANESWAR  [2024-05- STAMPED,EXECUTED,ACCEPTED.
109 ID-WP(C)/20762/2024 |, \ oy 08 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
OHCBA FEE RS. 50/- NOT AFFIXED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
LAXMAN 2024-05-
110 ID-WP(C)/19658/2024 pbp s AN 08 | DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED 2.HC LAA FEE OF RS 10 /-
TO BE PAID
o LALTENDU  anzeas. RECHIT SHOWNG SERYCOPYTO
CRLMC/13535/2024 |MISHRA 08 : :
1.AUTHORISATION TO SWEAR THE
AFFIDAVIT ON BEHALF OF OTHER PETNR
SWAYAMBHU 2024-05- NOT FURNISHED 2.PETNR NO. 2 TO 9 NOT
112 ID-CMP/20846/2024 |\ iqpip A 08 EXECUTED IN V.NAMA 3.SERIAL NO. OF
PARAGRAPHS NOT CORRECTLY
FURNISHED
2024.05. [6-RECEIPT SHOWING SERV.COPY TO
113 |D-WA/20796/2024 | BASUDEV BARIK |0 AG/CG/IT/CT/ETC.NOT FILED.
114 |D-WP(C)/20979/2024 |SATYABRATA 2024-05-|6-RECEIPT SHOWING SERV.COPY TO
JENA 08 AG/CG/IT/CT/ETC.NOT FILED.

7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE




APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-05-
115 BLAPL/13900/2024 ASHOK DAS 0% AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
SANDIPANI 2024-05-
116 |D-CMP/20459/2024 NAYAK 0% FURNISHED.
17-REFERENCE CERTIFICATE NOT
D- 2024-05- [FURNISHED.
H7 " lcoNTc209302024 APV 08
CODE NOT CORRECTLY INDICATED
s D- BIDESH RANJAN  2024-05- [24-LIMITATION NOT IN TIME / EXPIRED.
CRLREV/14106/2024 BEHERA 08 DELAY OF 12 DAYS
D- 2024-05- (0-RECEIPT SHOWING SERV.COPY TO
119 BLAPL/14128/2024 AMIT BISWAL 0% AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-05- (0-RECEIPT SHOWING SERV.COPY TO
120 CONTC/20734/2004 ADV 0% AG/CG/IT/CT/ETC.NOT FILED.
" PABITRAKUNAR 20205 € RECEIPTSHOWING SERVCOPY o
CONTC/20619/2024 |[NAYAK 08 : :
8-CAUSE TITLE NOT IN ORDER.
9-PROVISION OF LAW NOT FURNISHED ON
PRAVASHA 2024-05- TOP OF CAUSE TITLE.
122 |D-CMP/20394/2024 PUJAREE PARIDA 08
PETNR NO 1 IN COURT BELOW AND OP 3
TO 5 IN COURT BELOW NOT MADE
PARTIES IN THIS PETN
19-UNDERTAKING FOR NON FILING OF
2024-05- TRANSLATED COPY NOT FILED
123 |D-CMP/20612/2024 |S.C.SAMANTARAY 08
1.STATUS OF PARTIES IN COURT BELOW
NOT FURNISHED 2.ANNX 5 NOT LEGIBLE
o PARTHA SARATHI 2205 € RECEIPTSHOWING SERVCOPY o
ABLAPL/13857/2024 |DAS 08 : :
" AITKOMAR  prasos  RECEITTSHOWING SERLCOPY 10
CRLMC/13733/2024 |RAUT 08 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
e D- MANORANJAN 2024-05- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13948/2024 |PADHY 08 .
1. Paragraph not properly furnished on
declaration.2. Annexure not properly page marked
in Index.
6-RECEIPT SHOWING SERV.COPY TO
1 D- LAKSHMAN 2024-05- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13913/2024 MISHRA 08 1. In affidavit deponent occupation not
mentioned. 2.Annexure-1 not neat and legible.
- SaROrUMAR 0215 € RECEIFTSHOWING SERVCOPY o
BLAPL/13930/2024 |PADHY 08 : :




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

19 |D- NIHAR RANJAN  2024-05-|30-OTHER DEFECT (IF ANY)
BLAPL/13791/2024 |SAHOO 08
1. Rejection order dated.11.04.2024 under
Annexure-2 not tally with Index.
o P DEBASHISH  2024-05- ("0, o b e TONOT FILED. |
ABLAPL/13903/2024 MOHANTY 08 - '
1.C.T IN ORDER BUT ALL OPs IN COURT
BELOW ARE NOT MADE PARTIES
2.NEITHER GOOD GROUND CERT. NOR
D. 5024.05. CERTIFICATE IN REGARD TO NON FILING

131 | CRLREV/13762/2024 NMRANJAN LENKA |0 OF ANY REVISION BEFORE LEARNED
SESSION COURT FILED 3.IMPUGNED
ORDER IS UNDER ANNX 4 BUT IN THE
PRAYER IT IS STATED AS ANNX 2 MAY BE
CORRECTED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

132 |D-WP(C)/20767/2024 gﬁg&%%AR (2)224'05 "|10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

133 |D- PRADEEPTA 2024-05- | AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/13905/2024 |[KUMAR BEHERA |08
Annex-1 page nos. 8 , 9 not neat and legible
D. 2024.05. 6-RECEIPT SHOWING SERV.COPY TO

134 | CONTCR06732004 |ADV: o8 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

135 |D- SAROJKUMAR  2024-05-|AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/13926/2024 [PADHY 08 14-NOT PROPERLY INDEXED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
AJIT CH 2024.05. NUMBER NOT INDICATED WHEREVER

136 |D-CMP/20543/2024 |\ o5 ro o8 SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO

PRASANTA
137 [D-WP(C)20708/2024 KUMAR (2)(;24-05- AG/CG/IT/CT/ETC.NOT FILED.
SATAPATHY PAGE 8,9,13 NOT NEAT AND LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
138 |P- SUSHANTA 2024-05-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13820/2024 |[KUMAR JOSHI 08
page n0s.26 ,39 not neat , legible.
19-UNDERTAKING FOR NON FILING OF
BIBHUTI BHUSAN 2024-05-
139 D-CMP/20404/2024 | Crin s 2 o8 TRANSLATED COPY NOT FILED
o D- JAGAJIBAN 2024-05- | e Petnr i not a party in the wp(e) but.
RVWPET/16195/2024 PRADHAN 08 pernttet in - Status oL the parties no
furnished
141 |D- BINI MISHRA 2024-05- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/14023/2024 08 AG/CG/IT/CT/ETC.NOT FILED.

23-NOMENCLATURE NOT CORRECTLY
FURNISHED .




THIS MAY BE REGISTERED AS CRLREV.

18-CERTIFIED COPY OF TRIAL/APPELLATE

SUKANTA KUMAR 2024-05- COURT ORDER NOT FILED

142 |D-RSA/20383/2024 NAYAK (2) 08
1.DCF OF RS 231 /- TO BE PAID 2.RS 50 /-
HOLOGRAM NOT AFFIXED
6-RECEIPT SHOWING SERV.COPY TO

D TANMAYA KUMAR 2024.05. [AG/CG/T/CT/ETC.NOT FILED.

CRLREV/13734/2024 MOHANTY 08 C.T IN ORDER BUT DATE OF IMPUGNED
ORDER SEEMS TO BE WRONG
b conTRAIAN  ameos. CRECHITSHOWING SRV COPY T
BLAPL/13919/2024 |RAY 08 : :
- b o ameos. CRECHITSIONING SERVCOPY T
WPCRL/14123/2024 |CHANDRA JENA |08 : :
o A RANIAN 215 € ECEITTSHOTNG SERUCOPYTo
ABLAPL/13864/2024 |SWAIN 08 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
147 D- NIHAR RANJAN 2024-05-|30-OTHER DEFECT (IF ANY)
BLAPL/13790/2024 |SAHOO 08
1.Copy of the 2(a) C.C.Case No.126 of 2023(N)
not found in Annexure-1 as per Index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
2024-05. | 2"NAMES IN CAPITAL

148 |D-CRLMP/6097/2024 M.A.ALI 08 LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
1.OCCUPATION NOT INDICATED IN
AFFIDAVIT 2.HCBWF OF RS 50 /- NOT PAID
3-AUTHENTICATION FEE IS DEFICIENT.

149 D- CHIRANJAYA 2024-05-|6-RECEIPT SHOWING SERV.COPY TO

CRLMC/13776/2024 IMOHANTY 08 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHAM 5024.05. /AG/CG/IT/CT/ETC.NOT FILED.

150 |D-WP(C)/20711/2024 AGRAWAL 08
PAGE 25 TO 33,35,37,39,41 NOT NEAT AND
LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO

D. 5024.05. AG/CG/IT/CT/ETC.NOT FILED.

151 BLAPL/13884/2024 SUSAMPAD HOTA 08 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

MUKUND 2024-05- AG/CG/IT/CT/ETC.NOT FILED.
152 |D-WP(C)/20696/2024 CHANDRA 08 20-VERNACULAR CERTIFICATE NOT
MISHRA FURNISHED.
153 [D- SWARAJ PATEL 2024-05-|6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/13912/2024 08 AG/CG/IT/CT/ETC.NOT FILED.




Authorization to swear on affidavit on behalf of
other petitioners not furnished

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-05-|AG/CG/IT/CT/ETC.NOT FILED.
154 g1 APL/13888/2024 [SUSAMPAD HOTA 0
Date not mentioned in the v.nama.
6-RECEIPT SHOWING SERV.COPY TO
s D- N ASHOK DAS (2)(8)2 4-05- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL Annexure-3 not marked on the file and page
marked.

o P st S 200, CRECEITSTOVING SERVCOPY 10

CRLMC/14070/2024 [ROUTRAY 08 ‘ :
6-RECEIPT SHOWING SERV.COPY TO

157 |D-CRLA/13837/2024 gg%UTNJ AKUMAR (2)224'05 "|AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
18-CERTIFIED COPY OF TRIAL/APPELLATE

KISHORE KUMAR |2024-05- |COURT ORDER NOT FILED

158 |D-CMP/20393/2024 MISHRA 08
STATUS OF THE OP IN COURT BELOW NOT
FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

159 D- RAJENDRA 2024-05-|30-OTHER DEFECT (IF ANY)

ABLAPL/13819/2024  KUMAR DASH 08
Authorization to swear affidavit on behalf of
petitioner no.2 not furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
29-NAME OF THE FILING ADVOCATE NOT

160  |D-WP(C)/20982/2024 JSEA‘I\TIXABRATA (2)224'05 "IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

61 - TAPANKUMAR  2024-05- (0 O i NG e e,

CRLMC/13708/2024 [SWAIN 08 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

162 D- PUSPAMITRA 2024-05-

BLAPL/13792/2024 |MOHAPATRA 08 1. Page nos.16,17,18,32 ,34 not neat and
legible.2.G.R.N0.479/2023 under Annexure-5 not
tally with para-8 of the petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

CHINMAYA 2024-05-|1.DEFICIT AUTHENTICATION FEE OF RS
163 |D-CRLA/I3822/2024 i (VAR SAHU (08 1.10 /- NOT FILED 2.INDEX IS WRONGLY
PAGEMARKED 3.AGE AND OCCUPATION
OF DEPONENT NOT GIVEN 4.BEING
AGGRIEVED PARAGRAPH IS NOT THERE
164 |D- S.S.RAY (2) 2024-05-|6-RECEIPT SHOWING SERV.COPY TO
BLAPL/13784/2024 08 AG/CG/IT/CT/ETC.NOT FILED.




D.C.Fee of Rs.2/- not paid in the vakalatnama.

6-RECEIPT SHOWING SERV.COPY TO

DEEPALI 2024-05-

165 |D-WP(C)/20521/2024 | '\ ba R A 08 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

166 ]C)£{LMP 13716/2024 ;%Iiff;‘SZQH (2)224'05 "|19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

167  |D-CRLA/13738/2024 [ as YA NARAYAN 12024-05-1\ & G/11/CT/ETC.NOT FILED,

MISHRA 4 08
COURT FEE RS. 6/- NOT PAID
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

leg D PADMA CHARAN [2024-05-

CRLREV/13860/2024 [PATNAIK 08 1.DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED 2.GOOD GROUND CERT.
NOT GIVEN
6-RECEIPT SHOWING SERV.COPY TO

o |D- BIDYALOK 2024.05. [AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/13885/2024 MOHAPATRA 08 Authorization by the petitioner to swear in
affidavit other petitioner name not mentioned.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL

170 |D-WP(C)/20085/2024 iﬁ)l\f{]fgfgiHAR (2)224'05 “|[LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
6-RECEIPT SHOWING SERV.COPY TO

SAROJ KU. 2024-05-

171 |D-WP(C)/20332/2024 1 pip o 08 AG/CG/IT/CT/ETC.NOT FILED.

D. £024.05. |6-RECEIPT SHOWING SERV.COPY TO

172 |g[ APL/13898/2024 |ASHOK DAS 08 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL

173 |D-WP(C)/20672/2024 ﬁ\égﬁ‘Nﬁ%MAR (2)224'05 “|[LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
6-RECEIPT SHOWING SERV.COPY TO

PRONOQY 2024-05-

174 |D-WP(C)/20575/2024 |\ /iy 08 AG/CG/IT/CT/ETC.NOT FILED.

D. £024.05. |6-RECEIPT SHOWING SERV.COPY TO

175 | CRLMC/13966/2004 |ADITIHOTA 08 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

176 ZBL APL/13925/2004 EﬁﬁﬁgﬁiDRA (2)224'05 "|19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

177 |D- ASHOK KUMAR  [2024-05- |6-RECEIPT SHOWING SERV.COPY TO

CRLMC/13462/2024 [PRADHAN 08 AG/CG/IT/CT/ETC.NOT FILED.

14-NOT PROPERLY INDEXED.




19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

SERIAL NUMBER INCORRECTLY
FURNISHED

6-RECEIPT SHOWING SERV.COPY TO

JYOTIRMAY 2024-05-
178 |D-WP(C)/20503/2024 | - o o8 AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.05. [6-RECEIPT SHOWING SERV.COPY TO
179 | CoNTCR0198/2024 ADY- 08 AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.05. [6-RECEIPT SHOWING SERV.COPY TO
180 | CoNTC207912004 APV 08 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
181 P NIHAR RANJAN  [2024-05-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13786/2024 |SAHOO 08
Date not mentioned in the v.nama.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
DIBYA PRAKASH [2024-05-
182 ID-CRLA/13715/2024 |\ iapp A 08 1. MOBILE NUMBER OF ALL ADVOCATES
NOT FURNISHED 2. PROVISION OF LAW TO
BE CORRECTED AFTER CONVERSION
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
183 |D-WP(C)/20674/2024 Egﬁggg}g (2)224'05 "ILETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF TRIAL/APPELLATE
i D DEBASIS 502405 [COURT ORDER NOT FILED
CRLMC/13528/2024 |TRIPATHY 08 { OCCUPATION OF DEPONENT NOT
STATED IN AFFIDAVIT 2.COPY OF ORDER
PASSED IN CONNECTED CRLMC 294/2024
NOT FILED
D. 2024.05. [6-RECEIPT SHOWING SERV.COPY TO
185 |51 APL/13949/2004 |PRINCEPEERAY |0 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
HRUDANANDA  1024.05. AG/CG/IT/CT/ETC.NOT FILED.
186 |D-WP(C)/20700/2024 |\ 1 =5 o o 08
1.DEFICIT AUTHENTICATION FEE OF RS
4.40 /- NOT FILED
SUSHREE 19-UNDERTAKING FOR NON FILING OF
187 [D-WA/20794/2004  |SENAPATT (2)224-05- TRANSLATED COPY NOT FILED
MOHAPATRA PAGE 35 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
188  |D-WP(C)/20582/2024 MANORANJAN - 12024-05- 1\ . G/1T/CT/ETC.NOT FILED.
PADHI 08
189 |D- MANAS KUMAR  [2024-05-|6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/13854/2024 | CHAND 08 AG/CG/IT/CT/ETC.NOT FILED.




11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

page8not neat 2.Petition not correctly addressed
to Honble Court

6-RECEIPT SHOWING SERV.COPY TO

D- T. DHIREN KUMAR [2024-05-
190 | O L MO/ 1406472024 BORA o AG/CG/T/CT/ETC.NOT FILED.
1.LEGIBLE COPY OF PAGE 13 TO BE FILED
191  |D-WP(C)/20654/2024 ]SSEQEQEID s (2)324'05' 2 REFERENCE CERT. FURNISHED BUT
STATUS OF CASES NOT FURNISHED
1.DEFICIT AUTHENTICATION FEE OF RS
4.50 /-NOT FILED AS TCJ AND ACJ BOTH
PRASANT 2024-05-2.PROVISION OF LAW NOT CORRECTLY
192 |D-RSA/208052024 i 1gHORE RAY (08 FURNISHED 3.CODE NOT CORRECTLY
INDICATED 4.VALUATION OF APPEAL AND
COURT FEE PAYABLE NOT FURNISHED
1-COURT FEE IS DEFICIENT.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
103 IDoMACA 206232024 KAPILA CHARAN * 2024-05-|16-PETITION/APPEAL NOT IN TIME
NAYAK 08
1. delay of 223 days 2. C FEE RS 1500/- NOT
PAID 3. COURT FEE RS. 12/- , HCBA FEE RS
50/- AND HCLAA RS 10/- NOT PAID
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
04 |D-WP(CY20086/2024|ASHOK DAS 3224-05- AG/CG/IT/CT/ETC.NOT FILED.
AFFIDAVIT NOT SWORN ON BEHALF OF OP
2 AND 3
6-RECEIPT SHOWING SERV.COPY TO
195 |D-WP(C)/20506/2024 JYOTIRMAY 2024-05- |4 G/CG/IT/CT/ETC.NOT FILED.
GUPTA 08
24-LIMITATION NOT IN TIME / EXPIRED.
196 |D-WA/20789/2024 ﬁ‘éﬁi‘?\]LT%KgR b 3224'05' 1.DELAY OF 90 DAYS 2.PUT UP FOR S.R
(SR.P.C) AFTER FILING OF C.COPY OF IMPUGNED
ORDER
o. 2024.05. [6-RECEIPT SHOWING SERV.COPY TO
197 |2 NTC20704/2004 ADY. - AG/CG/IT/CT/ETC.NOT FILED.
o. 2024.05. [6-RECEIPT SHOWING SERV.COPY TO
198 | o agernons SUSAMPAD HOTA o) AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
199 |D-WP(C)/20661/2024 Eégéﬁ KUMAR (2)224'05 "|10-SUBJECT CODE NOT

FURNISHED/INCORRECTLY MENTIONED




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 08-05-2024 (CASES FILED BEFORE 2024)

S
no.

Advocate for Defects as

Filing Number Case Number Petioner/Caveator || per S.R.

OTHERS.
PUT UP
FOR S.R.
AFTER
1 || WP(C)/36025/2022 || WP(C)/36025/2022 SAMTg:ESTAJA FILING
OF 2ND
COPY
OF
BRIEF.






